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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL 

BENCH, NEW DELHI 

APPEAL NO. 32/2016 

M/s Maha Dadaji Dyeing Company 
Appellant 

Versus 

Rajasthan State Pollution Control Board & Ors. 

.. Respondents 

AFFIDAVIT-CUM-cOMPLIANCE REPORT OF THE HON'BLE 
TRIBUNAL ORDER DATED 16.08.20166 ON BEHALF OOF 
THE RESPONDENT NO. 1 AND 2 I.E. RAJASTHAN STATE 
POLLUTION CONTROL BOARD 

OTA TAR ARP 
Raj Kumar Sehra, S/o Shri Omprakash Sehra, aged 34 years, Reg.No.1340 

Narendra Singh 

SINDHARI 

(Bamer) 

GoVT 

Woking as a Regional Officer, Rajasthan State Pollution Control 

Foprd, Balotra, do hereby solemnly State and affirm as under 

* hecha, Advocate 

RAJA 

That I am working as Regional Officer, Rajasthan State Pollution 
OF F 

Control Board, Balotra and I am well conversant with the facts 

and circumstances of the matter and as such competent to 

swear this affidavit on behalf of the Rajasthan State Pollution 

Control Board. 

2. That the Hon'ble Tribunal by order dated 16.08.2016 has 

directed inter-alia as follows: 

OTAR Reg.No.1340 Reg 134 here is nothing on record to substantiate the contentions 
Narendra Singh 1 * 

SIN tesed by the Learned counsel appearing for the Applicant. 
(Bamer) ferefore we dispose of this Application with a direction to 

DTARIAL 

RAJASAhe Pollution Control Board to inspect the premises of the 
Applicant and submit a complete and comprehenstve report 

as directed by the Trlbunal in the connected matters. The 
ae0 belre in report should be submitted wlthin three weeks from todau, 

ATTESTEDAs and when the report is submitted, the Registry is 

INDHARI (R4 



directed to ist the matter before the Tribunal for 

Ppropriate directtons. At this stage we are not ina 

postlon to set aside the order dated 10th May, 2016. The 

order would be kept in abeyance till the inspection reportis 

filed and üsted before Tribunal for further directions. 

3. That in compliance of this Hon ble Tribunal order dated 

16.08.2016; the officials of the State Board inspected the unit on 

22.09,2016. During the course of inspection no water polluting 

Reg.No.1340 
Narendra Singh 

Mahecha, Advocate 

machinery or industrial activity was observed in the premises. 

R he photo copy of the inspection dated 22.09.2016 is annexed 

herewith and marked as Annexure-1. 
SINDHAR 

(Bamer 

.OFR03.07.2020 & 25.08.2021. During the course of inspections no GoyT.O 
RAJAS 

plant and machinery was observed. The photo copies of the 

at the officials of the State Board further inspected the unit on 

inspection reports dated 03.07.2020 & 25.08.2021 are annexed 

herewith and marked as Annexure-2 (collectively). 

The affidavit-cum-compliance report on behalf of the 

Rajasthan State Pollution Control Board may kindly be taken on 

record and may pass order which it deems fit & proper, in the 

interest of justice. 

AR a No.1340 

ROS 

ENTERED IN NOTARY REGISTER 

AT SERILANO.. OF 

Narendra SINDHAR 

NOTARTAL 

NARENDRA SINGH MAHECHA 
NOTARY, SINDHARI (RAVÆRIFICATION 

DEON 

Bamer) 

GOyT 

OFRAJA 
Verified at Balotra on this 30 September, 2021, I the above

mentioned deponent do hereby verify that the contents of the 

above affidavit are true and correct, no part of it is false and 

nothing material has been concealed therefrom. 

M RD AT SERA NO.4MS.OFA) 
ONB Mgnod before il ENTERED IN NOTARY REGISTER 

OTATY PUBL 
ANDHARI (RA NAMENDRASINGH MAHECHA

NOTARY, SINDHARI (FRAJ,)



Raiasthan

Rajasthan State Pollution Control Board, Balotra 

(Regional Office) 

F.No/RPCB/RO/Balotra/BI-2034/ Co 
Legal Sectlon 

Dated: 31-0S- 2n 

Member Secretary, 

RSPCB 
Jaipur 

Subject: Appeal no.32/2016 M/s Maha Dadaji Dying Co. V/s Rajasthan 
State Pollution Control Board &Ors. 

Reference: 1. Hon'ble NGT Order dated 16/08/2016. 

2. This office letter no. RSPCB/RO/Balotra/878 dated 

OTAP AR 27/09/2016 (copy enclosed) 
1340

Reg.N0: cingh Narendra Singh 

ahenHARI 

3. This office letter no.RPCB/RO/Balotra/Bl-2034/325 dated 

08/07/2020(copy enclosed). 
A.H.O letter no.F.10(144)RPCB/Legal/NGT/1251 dated 

19/08/2021. 

Mahecha, Advocate 

INDI (Barmer) 

GOVT. 
RAJA 

With reference to above, please find enclosed the present status of 

the unit as inspected on 25/08/2021. It is also pertinent to mention that 

the copies of earlier inspection reports are also enclosed with this letter in 

which also no plant and machineries were observed at the site in past,. 

therefore no further course of action is required at this office level. 

Submitted for information and necessary action please. 

Encl. As above. 

Yours Faithfullh 

R.KSehra) 
Regional Officer 

sh 
oc 

ST�D 

OTAKY PUBLK 
INDHARI RAJ 

THISE Www.enuironment.rajestnan.goV.In 

A rahalotara@gmail com 



Regional OfMce 

Rajasthan State Pollution Control Board 

RIA Phase Im, Opp. CETP, Khed Road, Balotra Distt. Barmer 

Phone: 02988-225923 Email ID -

ro.balotara@gmail.com 

RPCB/ROBalotra/®79 
Date: 29 o9/zo16 

Sh. R.K. Pareek, 
Law Officer, 
RS.P.C.B, 
Jaipur 

Sub:-Inspection Report of M/s Maha Dadaji Dyeing Company, Kh. No. 177, 

Jerla Road, Balotra and District Barmer. 

AR 
Reff- E-mail received on dated 22.09.2016. 

Reg.No.1340 
Narendra Singh Mahecha, Advocats 

SINDHARI 
(Bamer) With reference to above the inspection of industry M/s s Maha Dadaji Dyeing 

ny, Kh. No. 177, Jerla Road has been carried out on dated 22.09.2016 in the 

OF of Hon'ble National Green Tribunal order dated 16.08.2016 (appeal no. 32 of 

2016). Inspection report has been sent by email on dated 27.09.2016. Original copy of 

the inspection report is being enclosed for further necessary action. 

Encl.:- As above 

Yours Sîncerely, 

Jagdish Singh) 
Regional Oficer 

>Mgno0 bOtore ine 

ESTED 

KOTAKY PUBLN 
INDHARI RA 

OM/d:Veter engish.doa 29% 



RO, RPCB Balotra 

Inspection Report 

Ms Maha Dadaii Dyeing Company, Khasra No. 177, Jerla Road 
Balotra, District Barmer 

The Aforesaid site was inspected by undersigned Board 

Offcials on dated 22.09.2016 in compliance of email received 

from HO dated 22.09.2016 

During inspection of the unit Sh. Dev Kishan Khatri was 

present at site and he reported himself as the owner of the unit. A 

notice of inspection was served at site. No any water polluting 

machinery and industrial activity was found in the unit-premises. 

No any souroe of water and air polhution was-observed. Adah for 

the purposeof drying of eloth was found inside the premises: 

ARA 

Industry has neither connected with any CETP of Balotra nor 

having their own treatment plant. Barlier direction under séction 39 
A) of Water Act, 1974 was issued to industry by state Boardop 

dated 27.05:2015 and disconnection.of electricity spply was made 

AR Reg.No.1340 
Narendra Singh 

ah 

*Mahecha, Advocate 

SINDHARI 
(Bamer) 

SoVT by VVNL Balotra on dated 30.05.2015. 

RAJAS 

Matter was under consideration at Hoble National Green 

Tribunal (Appeal No. 32 of 2016) amd Hon'ble National Green 

Tribunal had disposed. the appeal with direction on dated 

16.08.2016 for inspection of industry by State Board. 

Submitted for inforimation and neoessary action please 

Jagdish Choudhary) 
JEE, RSPCB, 

Balotra 

DS Bikundia) 
SO, RSPOB 

Balotta 

CMpVagkien Repotaypacton Regoit Maba Dadajtdocx 

Ro,Pss Pulsiy 
4gIed Boforo ho 

.. 

aTCATer 

KOTARY PUBLK 
SNDHARI (RAJ 



AmaaK-2 
REGIONAL OFFICE 

RAJASTHAN STATE POLLUTION CONTROL BOARD 

Jasol Fanta, Opposite JVVNL Offce, Balotra District Barmer 
Email. ro.balotara@gmail.com, amitjuyal.rpcb@rajasthan.gov.in 

Date. 8-04-220 RPCB/RO/Balotra/BI-2034/ 3 2S 

Group In charge (Textile). 
Rajasthan State Pollution Control Board, 
4- Institutional Area, Jhalana Doongri, 
Jaipur 

Sub- Ms Maha Dadaji Dyeing Company Khasa no 177, Jerla Road BalotraTehsil 
Pachpadra District Barmer. regarding OTAR 

Reg.No.1340 
NarendraSingn 

Mahecha, Advocate* 

SINDHARI 

(Barmer) 

oVT 

Telephonic message received from Smt. Nisha Jain JSO (Textile), RSPCB, Jaipur on 
03/07/2020. 

JASTH 
OFR 

03/07/2020, industry was inspected on 03/07/2020. During inspection, it was observed that 

In reference to telephonic message received from Smt. Nisha Jain, JSO (Textile) on 

neither industrial activity was being carried out nor any plant &machinery was instaled af the said premises. 

JdyVNL, Balotra had disconnected electricity supply to the industry on 30;05/2015 in compliance to State Board's direction for closure of industry issued on 27/05/2015. 

Copy of Inspection Report. dated 03/07/2020 (with photo taken during 
inspection) and Assistant Engineer, JaVVNL, Balotra letter dated 05/06/2015 are enclosed for 
kind perusal and needful action please. 

Yours sincerely, 
Encl. As stated 

(Amit Jyyal) 
Regional Officer 

1gnod boforo ie 

4ESE 
OTAKY PUBLN 
4DHARI RA 

Page 1 of 1 



Ste Photographs of M/s Maha dadaji dyeing Company, Khasra No. 177, Jerla Road, Balotra 

titude: 62 

TA 1725 
na dada.gying:coeEaseag ***. 

Reg.No.1340 
Narendra Singh 

Mahecha, Advocate * 
SINDHARI 

(Bamer) 

OFRA 

gned berore in 

TESTEP 
iF2091M 

AOTARY PUBLK 
INDHARI (RAJ 

areiide 



Visit Report 

M/s Maha dadaji dyeing Company, Khasra No. 177, Jerla Road, Balotra, 
Distt.-Barmer 
In compliance to the verbal direction received from H.O. above mentioned unit 

was visited by undersigned Board official on dated 03.07.2020 in presence of 

unit representative Sh. Dev kishan Khatri (Prop.) to verify the status of the 

industry 
During course of inspection neither industrial activity nor any plant and 

machinery was observed at site. Earlier electricity connection of the unit was 

disconnected by Jodhpur Discom, Balotra on dated 30.05.2015 (letter 
attached). 

(D.s. Bikundia). 

TAR 4MITTy4u) 
0, balstra 

JSO, RPCB Balotra 

Reg.No.1340 
Narendra Singh 

Mahecha, Advocate 
SINDHARI 

Barmer) ASTHA 
RAJA GoVT.C 

gIad beforo iie 

OTARY PUBLK 
AINDHARI RA 



OS 06-101 

T9c uaa iya Hjs 417 ga 420 AT 28.05.2015 

HETC 

fay A RaiB 30.05.2015 ga 31.05.2015 
a T ëi 

O7 TAR 
Reg.No.1340 

Narendra Singh 
*Mahecha, Advocate 

SINDHARI 

(Bamer) 

H 

.OF R JASTH 

SECTole) Jp 

PLilo SEE CT 
3 ALT2A 

Mgned berore iie 

KOTARY PUBLN 

INOHARI (RAJ aTAteTT 



(KWH) 

* 

SIP 206/ 626 178199 162 0 62015 

2 01753 0S6 2015 
aI R 24/01, 

f 

OTAP NO 

Reg.Nol1340 
NDS 2206/0883 75311 306 2015 

,PT¥I 77 177. | Evre 

Narendra Singh 
Mahecha, Advocato 

SINDHARa 
(Bamer) 

SIP 0206/0356S67156 16663 0.06 2015 

RAJAS 

FAA rTT ETTA HEFTE| NDS | 2206/0398 20633904 3062015 
. 

NDS 2206/0394 5633830 224 3006 2015 
aTARI, forom 

7. 
NDS 2206/0215 31176960 3005 2015 

gv0 belore i 

ESTEp 
MOTAKY PUBLK 

3INDHARI (RAJ 

o 
bVT.OX 



Inspection Report 

M/s Maha dadaji dyeing company 
Kh. No. 177 Jerla Road, Balotra: District: Barmer 

In reference to the email received from Head Office Legal Cell inspection request dated 

25/08/2021 the unit was inspected by under signed official on 25/08/2021 in presence or 

unit representative Sh. Dev Kishan (0wner). The inspection observations are as under 

1. That unit was non-operational due to closure direction issued by the state board. 

2. No plant and machinery was observed during course of inspection. 

3. Earlier electricity connection of the unit was disconnected by Jodhpur Discom, 

Balotra on dated 30.05.2015 

NO 
4. Photographs along with Latitude and Longitude attached with this report. 

AR 
fReg.No.1340 

Narendra Singi 
Mahecha, Advocate * 

SINDHARI 

(Barmer) 

Kunal Khatri 

OVT.OF 
JEE) 

OF RAJ 
AJASTH

cs 

TTESTEP RAJKUMAR SEHRA 
(REGIONAL OFFICER) 

NOTARY PUBLK 
RINDHARI (RA 



12 

OTA 

Reg.No.134 
Nerendra Shgh 

Mahecita, Advocats 
SINDHARI 
(Barmerk 

OVT, OF RA 

gid boloro iIe 

ESEp 
OTARY PUBL 
3INDHARI (RAJ 



Reg.No.134 
Narendra Sin 

* Mahecha, Advo 

SINDHARI 
(Barmer) 

25-Aug 2021 
N 25.851924 

OF RAJ 

A 

Agned betore io 

ATTESTED 
a9l /MOTARY PUBLK / 

4NDHARI (RA 
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